
General Insurance

SECTION I - STANDARD FIRE AND SPECIAL PERILS 

SPONTANEOUS COMBUSTION 

Attached to and forming part of the Policy No. 

In consideration of the payment by the Insured to the Company of additional premium, Company 
agrees notwithstanding what is stated in the printed exclusions of this policy to the contrary that the 
insurance by items specified under this policy shall extend to include loss or damage by fire only of or to 
the property insured caused by its own fermentation, natural heating or spontaneous combustion. 
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